INCOME TAX APPELLATE TRIBUNAL, PUNE

FOR 10-JULY-2026 (FRIDAY)

r (COURT ROOM NO.Q) Meeting No: 2641 174 1248 Password: 123456
BEFORE SHRI PAVAN KUMAR GADALE, JUDICIAL MEMBER
AND DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER
Court No. 2
STAY APPLICATIONS
Srl |Appeal Number AY Assessee
1 SAI 18 I PUN I 2026 | 2020-21 |[[A] LAVKUSH JOKURAM BHARATI (E-FILE)
BENCH CANCELLED
THE FOLLOWING MAS ARE ADJOURNED, AS DATE MENTIONED BELOW NO SEPARATE
HEARING NOTICE WILL BE ISSUED.
BEFORE SHRI RAMA KANTA PANDA, VICE PRESIDENT
AND MS. ASTHA CHANDRA, JUDICIAL MEMBER
MISCELLANEOUS APPLICATIONS
Srl Appeal Number AY Assessee Adj to
1| MA| 41 PUN | 2026 | 2012-13 |[A] MRS. ARCHANA ANIL CHECHANI 31.07.2026
2 | MA| 44 PUN | 2026 | 2013-14 |[A] M/S TECHNOMATICS EQUIPMENTS PVT, LTD. (E- 31.07.2026
FILE)
3| MA| 45 PUN | 2026 | 2020-21 |[D] MOHAN DAGADU CHOUGALE (E-FILE) 31.07.2026
4 | MA| 46 PUN | 2026 | 2017-18 |[A] VIJAY SHRIDHAR WADKAR 31.07.2026
5| MA| 47 PUN | 2026 | 2019-20 |[A] SHEI RAJIV NAGARI PATASAVNSTHA MARYA HITANI 31.07.2026
(E-FILEY
BEFORE SHRI MANISH BORAD, ACCOUNTANT MEMBER
AND MS. ASTHA CHANDRA, JUDICIAL MEMBER
MISCELLANEOUS APPLICATIONS
Srl |Appeal Number AY Assessee Adj to
1 MA] 34 ] PUN l 2026 | 2020-21 |[A] RAMAKANT BABRUWAHAN WAGHCHOURE 31.07.2026
BEFORE SHRI MANISH BORAD, ACCOUNTANT MEMBER
AND SHRI VINAY BHAMORE, JUDICIAL MEMBER
MISCELLANEOUS APPLICATIONS
Srl |Appeal Number AY Assessee Adj to
1| MA| 17 PUN | 2026 | 2016-17 |[A] SYNECHRON TECHNOLOGIES PRIVATE LIMITED (E- 31.07.2026
FILEY

Assistant Registrar.




